| TEM NO. 7 COURT NO. 1 SECTION 111

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

A No. 4 in CIVIL APPEAL NO. 7449 OF 2003

M S. RElI Z ELECTROCONTROLS PVT. LTD. Appel I ant (s)
VERSUS
COVMNR. OF CENTRAL EXCI SE, DELHI - I Respondent ( s)

(Wth appln. for stay and office report)

Dat e: 24/04/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE A K. MATHUR

HON BLE MR, JUSTI CE C. K. THAKKER

For Appellant(s) M. Raj esh Kunmar, Adv.

For Respondent (s) M . Shanti Bhushan, Sr. Adv.

M. P. Parnmeswaran, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Li st after sunmer vacati on.

[ Usha Bhardwaj ]

[ Madhu Saxena ]
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